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Agreements with Malaysian Group
for National Super Highways

2260. SHRI DIGVIJAY SINGH:
SHRI ANANT RAM
JAISWAL.:

Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether tenders floated for
National Super Highways about
feasibility has been ignored for NSH-2
before entering into agreements with a
Malaysian group;

(b) if so, the reasons therefor;

(c) whether agreement for NSH-2 is
controversial as reported in Indian EXT
press dated 2nd August, 1995; and

(d) if so, the steps taken to rectify the
undue advantages proposed in the agree
ment?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT  (SHRI  JAGDISH
TYTLER): (a) No agreement has been
entered into with any private Malaysian
group for construction of any Super
National Highway.

(b) to (d) In view of (a) and above,
(b), (¢) & (d) do not arise.
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Delhi-Bomaby Expressway

2262. SHRI KRISHNA KUMAR
BIRLA: Will the Minister of
SURFACE TRANSPORT be pleased to
state:

(a) whether Government's attention
has been drawn to the news item cap-
tioned "Delhi-Bombay Expressway-
con-



